ITEM NO.58 REGISTRAR COURT. 2 SECTION II
SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR MR. SANJAY PARIHAR
Criminal Appeal No(s). 890/2016
BHAIYA LAL . & ORS. Appellant (s)
VERSUS

THE STATE OF UTTAR PRADESH & ANR. Respondent (s)

Date : 05-02-2018 This appeal was called on for hearing today.

For Appellant(s) Ms. Sushma Verma, Adv.
Mr. Praveen Swarup, AOR

For Respondent (s)

UPON hearing the counsel the Court made the following
ORDER

Registry to issue fresh reminder to the concerned Court for
certificate of service in respect of respondent No.1l

List again on 27.3.2018.

SANJAY PARIHAR
Registrar

MG

Signature-Net Verified

Digilgﬂvgﬁeeby

MADHU G ER
Date: 20 2.06
14:42:31[TQT
Reason: m



		2018-02-06T14:42:31+0900
	MADHU GROVER




